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heard by respective Benches.

faqip:- 30-09-2026

(i) The Part Heard Matters fixed during the above period will be



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 05-OCTOBER-2026 (MONDAY)
BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Srl| Appeal Number |Assmt. Year Assessee Name Remarks
1 1689/AII-_rl)_QD[1983 1974-75 [A] THE BRITISH INDIA CORPORATION LTD.
2 | ITA 86/LKW/2022 | 2017-2018 |[A] MOHAMMAD ASIF KHAN
3 |ITA 726/LKW/2025| 2021-22 | [A] COVET FINANCIAL SERVICES PVT LTD.
4 |ITA 375/LKW/2026( 2013-14 |[A] MAHARAII PRAJAPATI
5 |ITA 376/LKW/2026| 2014-15 |[A] MAHARAII PRAJAPATI
6 |ITA 385/LKW/2026| 2015-16 |[A] SUNSHINE SALES PRIVATE LIMITED
7 |ITA 386/LKW/2026| 2015-16 |[A] SHRI SANATAN DHARM SABHA
8 |ITA 387/LKW/2026| 2019-20 |[A] K PANKAJ CHAIN & JEWELLERS
9 |ITA 412/LKW/2026| 2014-15 L[lﬂl-'}::g UPPER INDIA COLD STORAGE
10 |ITA 416/LKW/2026| 2019-20 |[A] ANIL KUMAR SHARMA
11|ITA 417/LKW/2026| 2019-20 | [A] ANIL KUMAR SHARMA
12 |ITA 418/LKW/2026| 2023-24 |[A] SANJEEV KUMAR JAIN
13 |ITA 420/LKW/2026| 2017-18 [A] RAMESH CHANDRA ARYA

14 |ITA 421/LKW/2026| 2017-18 |[D] SAJAN TANDON

15|1TA 429/LKW/2026| 2015-16 |[A] TIMECITY REAL ESTATES (INDIA) LTD.

16 |TTA 430/LKW/2026| 2015-16 | [A] TIMECITY REAL ESTATES (INDIA) LTD.

17 |ITA 432/LKW/2026( 2017-18 | [A] M/S AHMAD ALI CONTRACTOR

18|1TA 433/LKW/2026| 2017-18 [A] ABACUS

19|1TA 873/LKW/2026| 2018-19 [A] DILEEP SINGH

20

ITA 875/LKW/2026 2017-18 | [A] DILEEP SINGH




BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

CAUSE LIST OF A BENCH FOR 05-OCTOBER-2026 (MONDAY)

IN COURT ROOM 2

srl| Appeal Number [Assmt. Year Assessee Name Remarks
21 |ITA 876/LKW/2026| 2018-19 | [A] DILEEP SINGH
22 |ITA 877/LKW/2026| 2019-20 | [A] DILEEP SINGH

A‘lAssf;s';anpR?gistrar

01-Oct-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

IN COURT ROOM 2

H FOR 05-OCTOBER-2026 (MONDAY)

CAUSE LIST OF SMC BENC

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

sri ;3:1?:’2 A\S,Zr:rt' i§ Assessee Name Remarks
g 277/u<rrv3/2025 2017-18 | [A] KHATEEB AHMED KHAN
2 283/LrKI\-;$/2026 2012-13 | [A] DHARMENDRA KUMAR
3 441/L1Km/2026 2012-13 | [A] GURPREET KAUR BAGGA
4 442/LE£/2026 2012-13 | [A] GURPREET KAUR BAGGA
: ITA 01715 | (A1 B SINGH PLYWOOD INDUSTRIES I PRIVATE
563/LKW/2026 LIMITED
6 565]LTK1\:-$/2026 2014-15 | [A] NAVNEET NIGAM
7 576&1&}2026 2012-13 | [A] ASHOK KUMAR SHUKLA | A
8 578/Lll;r\£/2026 2017 | [A] VIPIN KUMAR MISHRA
9 584},{&!2026 2009-10 | [A] SURYA PRAKASH
10 793/LK”V’:}[,2025 2018-19 | [A] MANTRI GANNA VIKAS PARISAD PARSENDI

L.

ss:.s': ;axpkegistrar

01-Oct-2026,




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

-

CAUSE LIST OF B BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Srl Appeal Number A\s:::?. Assessee Name Remarks
1 | IT(SS)A 171/LKW/2019 | 2013-14 BESELE{E%SRI’;‘EI';‘;_'?ELLEN?;“[EEACTDRS
o s | e [ A o
o | s [ A oS
4 | IT(SS)A 369/LKW/2023 | 2010-11 | [D] UNITED ASSOCIATES (E-FILED.)
5 | IT(SS)A 370/LKW/2023 | 2011-12 | [D] UNITED ASSOCIATES (E-FILED.)
6 | IT(SS)A 371/LKW/2023 | 2012-13 | [D] UNITED ASSOCIATES (E-FILED.)
7 | IT(sS)A 372/LKW/2023 | 2013-14 | [D] UNITED ASSOCIATES (E-FILED.)
8 | IT(SS)A 373/LKW/2023 | 2014-15 | [D] UNITED ASSOCIATES (E-FILED.)
o | ITA374/LKW/2023 | 2015-16 | [D] UNITED ASSOCIATES (E-FILED.)
10|  CO2/LKW/2024 | 2010-11 | [A] UNITED ASSOCIATES
11|  CO3/LKW/2024 | 2011-12 | [A] UNITED ASSOCIATES
12| co4/kw/2024 | 2012-13 | [A] UNITED ASSOCIATES
13| COS/LKW/2024 | 2013-14 | [A] UNITED ASSOCIATES
14]  COG6/LKW/2024 | 2014-15 | [A] UNITED ASSOCIATES
15| cO7/LkwW/2024 | 2015-16 | [A] UNITED ASSOCIATES
16| TTA 330/LKW/2024 | 2017-18 |[A] ASHISH DALMIA

17| ITA613/LKW/2025 | 2016-17 | [A] NEELAM RAIL

18| ITA616/LKW/2025 | 2017-18 | [A] MISBAHUDDIN KHAN

19| masssmiowizoss | 20to-iy |[ALYPCVILSECRETARIATCO




CAUSE LIST OF B BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Assmt.
Year

20 ITA 889/LKW/2025 2011-12

Assessee Name Remarks

[A] U P CIVIL SECRETARIAT CO-
OPERATIVE BANK LTD.

21 ITA 903/LKW/2025 2018-19 | [A] PRITI KAPOOR

Srl Appeal Number

22| IT(SS)A 951/LKW/2025 | 2015-16 | [A] SHREERAM

23| IT(SS)A 965/LKW/2025 | 2016-17 | [A] SHREERAM

24| TT(SS)A 966/LKW/2025 | 2017-18 | [A] SHREEMAN

25| IT(SS)A 967/LKW/2025 | 2018-19 | [A] SHREERAM

26| TT(SS)A 968/LKW/2025 | 2019-20 |[A] SHREERAM

27| IT(SS)A 969/LKW/2025 | 2020-21 |[A] SHREERAM

28| IT(SS)A 970/LKW/2025 | 2021-22 |[A] SHREERAM

[A] ROOPRANI SUKHNANDAN SINGH
MAHAVIDYALYA

30 ITA 677/LKW/2026 2016-17 | [A] SYED FAIZ ABBAS ALI

29 ITA 952/LKW/2025 2021-22

31 ITA 678/LKW/2026 2017-18 [ [A) SHAMIM AHMAD

32 ITA 680/LKW/2026 2015-16 | [A] LALAN KUMAR

33 ITA 681/LKW/2026 2022-23 | [A] KAMAL KUMAR SHUKLA

A’Assfs;ans %egistrar

01-Oct-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS,

FOR 05-OCTOBER-2026 (MONDAY

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt., Bench Remarks\

Sr Vaar Assessee I

1 |[TTA[729]Lkw]2019] 2015-16 |[D] SHRT MANISH KUMAR GARG

Appeal Number

%”As%istrar



e

INCO ME TA)( APPELLATE TRIBUNAL, LUCKNOW

R -
CAUSE LIST OF A BENCH FOR 0 -OCTOBER-2026 TUESDAY
BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX MEETING ID - 26420785626 PASSWORD - 12345
Srl Appeal Number A$Zr:rt Assessee Name Remarks
| ITA388/LKW/2020 | 2012-13 |[A] SHRI GANGA DUTT UPADHYAY
i T A
| [TA450/LkW/2020 | 2012-13 |[D] SHRI GANGA DUTT UPADHYAYA
5| ITA306/LKW/2025 | 2014-15 |[D] MOHIT ANAND
4| ITA307/Lkw/2025 | 2014-15 |[D]MOHIT ANAND, HUF
s | [TA309/LKW/2025 | 2014-15 |[D] ANKUR ANAND HUF a
6| [TA338/LKW/2025 | 2014-15 |[D] CHITRA ANAND
7 | Tr(ssyn 477/LkW/2026 | 2012-13 | [A] CHANDRA KUMAR GANGWANI
6 | IT(SS)A 478/LKW/2026 | 2013-14 |[A] CHANDRA KUMAR GANGWANI
o | IT(SS)A 479/LKW/2026 | 2014-15 | [A] CHANDRA KUMAR GANGWANI
10| TT(SS)A 492/LKW/2026 | 2015-16 | [A) CHANDRA KUMAR GANGWANI
11| TT(55)A 493/LKW/2026 | 2016-17 | [A] CHANDRA KUMAR GANGWANI
12| TT(55)A 480/LKW/2026 | 2014-15 | [D] SHYAM VANASPATI OILS LIMITED
13| T(sS)A 881/LKW/2026 | 2017-18 | [A] DILEEP SINGH
14| TT(S5)A 882/LKW/2026 | 2018-19 |[A] DILEEP SINGH
15| IT(SS)A 883/LKW/2026 | 2019-20 | [A] DILEEP SINGH
16| TT(SS)A 884/LKW/2026 | 2020-21 | [A] DILEEP SINGH
17| ITA 435/LKW/2026 2017 éggégfffh?r”;ﬁ”ffg PRIEIJECT
TR Tl
10| ITA447/LKW/2026 | 202223 |[D] NISR CONSULTANT

20

2023-24 | [D] EXCELLA INFRAZONE LLP

ITA 448/LKW/2026




S

CAUSE LIST OF A BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

7
Sri Appeal Number Resmk Assessee Name Remarks

Year

21 ITA 449/LKW/2026 2012-13 | [A] DHARMENDRA KUMAR

22| ITA 460/LKW/2026 2018-2019 | [A] MANJU TYAGI

I

23| ITA 482/LKW/2026 2018-19 |[D] SHALIMAR MALLS PRIVATE LIMITED
__.__———l______-——'—'__d

.

24| TTA 483/LKW/2026 N.A [A] NIRMALA SOCIAL WELFARE SOCIETY
—

4’;45%&955&'3!

01-Oct-2026




—— e

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Appeal Assmt. B
Sl Number Year Assessee Name Rema
ITA
5 |masrraon| 29E2-16| 4] BAIENDRABINGH 5/ SHRI LAXMY NARAYAN
2 2 2019-20 | [A] NEELAM
826/LKW/2026
ITA
3 | 874/LKW/2026 2020-21 | [A] PIUSH KUMAR GUPTA
ITA I—-
4 | §78/LKW/2026 2020-21 | [A] SHILU MISHRA
ITA PP
5 | ggo/Lkwy2026 | 2020721 | [A] ASHTBHUIA PRASAD SRIVASTAVA
6 ITA 7017.15 | [A] ABDUL RAHMAN, THROUGH ITS LEGAL HEIR
890/LKW/2026 SHAHANA W/O ABDUL RAHMAN
ITA
7 | gga/Lkwy2026 | 202122 | 1A ASHUTOSH RASTOGL
ITA
8 | gg3/LKW/2026 2017-18 | [A] SREENATH MISRA

mm%egistrar

01-Oct-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW
CAUSE LIST OF B BENCH FOR QQ-QCTQBER—EOZQ (TUESDAY)
- BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 2
- WEBEX MEETING ID - 26420785626 PASSWORD - 12345
srl| Appeal Number | Assmt. Year Assessee Name Remarks
=) el
ITA 241/LK [D] M/S. F.1.BUIDERS PVT.LTD. (OLD
i 41/LKW/2013 200607 APPEAL)
2 | ITA 687/LKW/2018 2014-15 [D] SHRI HONEY SHARMA
Lol SRR
3 | ITA 417/LKW/2025 2018-19 [A] RAHEEM
el I
4 | ITA 480/LKW/2025 2018-19 E_?é M/S MULTIWAL PULP & BOARD PVT.
. i i
5| ITAS1 i [D] THE DISTRICT COOPERATIVE BANK
6/LKW/2025 |  2018-19 | sKHIMPUR KHERI LTD _
6 | ITA 953/LKW/2025 2015-16 [A] MOHD KAIF
e ]
7 | ITA 325/LKW/2026 2014-15 [A] VANI SYSTEMS PVT. LTD.
I
: [A] SHREE RADHEY KRISHNA PHARMA
8 | ITA682/LKW/2026 201819  |opiATELIMITED
9 | ITA 688/LKW/2026 2018-19 [A] KM SUGAR MILLS LIMITED
i Sy
10| ITA 689/LKW/2026 2015-16 [A] SUNIL KHEMKA
I B
11| ITA 693!LKW{2026 2020-21 [A] MAJEED AHMAD
|
12| ITA 694/LKW/2026 2019-20 [D] SRIN CONSULTANT & REALTORS
13| ITA 695/LKW/2026 2020-21 [D] SRIN CONSULTANT & REALTORS
] [A] SRI BEHARI JI CATTLE FEEDS
14| ITA 701/LKW/2026 2017-18 PRIVATE LTD
15| ITA 702/LKW/2026 2015-16 [D1KM SUGAR MILLS LIMITED
16| ITA 703/LKW/2026 2015-16 [A] SANJAY KUMAR AGARWAL
17| ITA 879/LKW,:’2026 2019-20 [A] ARVIND KUMAR
18| ITA 880/LKW/2026 N.A. [AJRR VIDYA SEVA SANSTHAN
19| ITA 885/LKW/2026 2011-12 [A] MOHAN LAL AGARWAL
20| ITA 886/LKW/2026 2017-18 [A] ISHTIYAQ ALI

(K}r A gt EEC. 1S TRAR




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF

PART HEARD MATTERS,

FOR 06-OCTOBER-202 TUESDA

HANSHU SRIVASTAVA, JUDICIAL MEMBER

BEFORE SHRI SUD
HARY, ACCOUNTANT MEMBER

AND SHRI NIKHIL CHOUD

PART HEARD MATTERS

Bench|Remarks

Assmt,
srl| Appeal Number Year Assessee
1 |ITA| 68 [LKW[2022 F.Y.2017-18 |[A] JHANKAR JEWELLERS PRIVATE LIMITED

2 |1TTA|415|LKW|2025 2018-19 |[A] RADHEY SHYAM SEWA TRUST

4& Assistant Registrar




INCOME TAX APPELLATE TRIB NAL LUCKNOW ]

- - i

CAUSE LIST OF A BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345
B A e el

Remarks
e

Assmt.
Year Assessee Name

srl| Appeal Number

1 | ITA 173/LKW/2020 |2015-16|[D] SHRI RADHA KAMAL UPADHYAYA
R

— ——

2 | ITA 163/LKW/2023 (2015-16| [D] ABHISHEK AGRAWAL
L

3 | ITA 358/LKW/2023 [2017-18|[A] SYED MOHD QADIR ALI
I S

4 | ITA 421/LKW/2024 |2020-21 | [A] RAVI KUMAR SONI
S

5 | ITA 367/LKW/2025 |2015-16|[A] JUHI ALLOYS LIMITED________________________
6 | ITA 624/LKW/2025 |2019-20[A] KISHORI AWASTHI F S
7 | ITA 625/LKW/2025 [2020-21|[A] KISHORI AWASII-LI'_______________-__________
8 | ITA 626/LKW/2025 [2021-22 [A] KISHORI AWASTHI
9 | ITA 562/LKW/2026 |2017-18 [A] KISHORI AWASTHI
10| ITA 567/LKW/2026 (2014-15 [A] KISHORI AWASTHI

11| ITA 581/LKW/2026 2022-23 | [A] KISHORI AWASTHI

12| ITA 627/LKW/2025 2019-20| [A] BARKHA AWASTHI

13| ITA 628/LKW/2025 2020-21 | [A] BARKHA AWASTHI

14| ITA 629/LKW/2025 2021-22 | [A] BARKHA AWASTHI

15| ITA 560/LKW/2026 2017-18 | [A] BARKHA AWASTHI

16| ITA 561/LKW/2026 2022-23 | [D] BARKHA AWASTHI

17| ITA 566/LKW/2026 2022-23 | [A] BARKHA AWASTHI

18| ITA 568/LKW/2026 2017-18 | [A] PRAVEEN KUMAR AWASTHI

19| ITA 569/LKW/2026 2017-18 | [A] SUDHIR KUMAR AWASTHI

20| ITA 829/LKW/2026 |2022-23 [D] SUDHIR KUMAR AWASTHI




N ———— —— —

CAUSE LIST OF A BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

ASSML Assessee Name Remarks

Year B

;:;I Appeal Number

21| ITA 570/LKW/2026 2017-18 [A] SUDHIR KUMAR AWASTHI HUF

[

22| ITA 631/LKW/2025 2021-22 | [D] AWASTHI PRODUCTS PVT. LTD.

.

23| ITA 632/LKW/2025 |2022-23 [D] AWASTHI PRODUCTS PVT. LTD.

______________.______,____-——

24| ITA 827/LKW/2026 |[2022-23 [D] P K PAN PRODUCTS

___________.._______._—-———

25| ITA 828/LKW/2026 |2023-24 [D] P K PAN PRODUCTS PVT. LTD.

26| ITA 923/LKW/2025 |2015-16 [A] RASHMI RAIZADA

I

27| ITA 830/LKW/2026 |2023-24 [D] SUDHIR KUMAR AWASTHI

I
28| ITA 50/LKW/2026 |2018-19| [A] AJAY KUMAR MISHRA

sRA L
20| TA 236/Lkw/2026 | 2007 | [A] MAYANK SHUKLA ]

G —
5 TOTELS PRIVATE
30| ITA 240/LKW/2026 |2018-19 L[IﬂrF;'EE' HERITAGE AN

pisndURIN-
£ AND HOTELS PRIVATE
31| ITA 241/LKW/2026 |2019-20 ity HERITAGE AND

Sl
—=ASTRUCTURE AND ENERGY
32| ITA 361/LKW/2026 |2014-15 L[% FROST INFRAS

33| ITA 489/LKW/2026 2019- | (o] GOLDEN GOENKA DEVELOPERS PVT LTD

2020 I

Aﬂsﬁs At Registrar
01-Oct-2026

34| ITA 831/LKW/2026 2022-23 | [D] ANURAG PANDEY




[ NCQME TAX APPELLATE TRIBUNAL. LUCKNOW

CAUSE LIST OF SMC BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Appeal Assmt.
'Number Year

Assessee Name Remarks

1 1g05 /LKW f2026\ 2021-22 \ [A] ASHTBHUJA PRASAD SRIVASTAVA

P \9011LKW/2026\ 2021

L3 90?}LKW!2026

P \910 JLKW m%\ 2014-15 \ [A] SANTOSH KUMAR

2024-
\926!LKW{2026\ 2025 \[A] ASHISH BHASIN

iﬂss;st t enytfaf
//Mo’zé

2020- \[A] AMIT BAJPAIL

\ 2020-21 | [A] ATUL KUMAR TIWARI




INFOF_dE TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Srl

A :
Appeal Number 32':: Assessee Name Remarks
ESREiEa

1

ITA 121/LKW/2024| 2016-17 |[A] VIVEK YADAV
I ISR

2

ITA 342/LKW/2024| 2014 -15 |[D] NARENDRA KUMAR JAISWAL

3

ITA 470/LKW/2024| 2021-22 |[D] SHWETA AGARWAL
PRSI IS,

4

ITA 527/LKW/2024| 2021-22 |[D] SURYA PRAKASH GUPTA
I B

5

ITA 663/LKW/2024| 2016-17 | [A] VIVEK YADAV
L

6

ITA 266/LKW/2025| 2016-17 |[D] RAMESTH DIAMONDS PRIVATE LIMITED
bl By,

ITA 61/LKW/2026 | 2019-20 |[D] SAURABH AGARWAL
I TEOACN P~y

ITA 68/LKW/2026 | 2020-21 [A] JAYA PANJWANI
e

ITA 94/LKW/2026 | 2021-22 [A] JAYA PANJWANI

10

IT(IMA ;
142/LKW/2026 2016-17 | [A] HITESH KUMAR

1

ITA 272/LKW/2026| 2018-19 [A] JAN JAGRATI SEWA SAMITI

12

ITA 704/LKW/2026 2014-15 |[A] SHRI BAJRANGI ADUCATION SOCITY

13

ITA 705/LKW/2026 2017-18 | [A]SHRI BAJRANGI EDUCATION SOCIETY

14

ITA 706/LKW/2026 2015-16 |[A] K M SUGAR MILLS LIMITED

15

ITA 717/LKW/2026 2013-14 |[A] SAHARA CITY HOMES - BIKANER

16

[TA 719/LKW/2026| 2012-13 [A] SAHARA CITY HOMES - SAHARANPUR

17

ITA 718/LKW/2026| 2024-25 [A] KIRTI AGARWAL

18

ITA 720/LKW/2026 2022-23 |[A] SHREE NAGESHWAR PAPERS LIMITED

19

ITA 729/LKW/2026| 2020-21 | [A] ISTAKHAR AHMAD

20

ITA 730/LKW/2026| 2020-21 [A] DEVESH KUMAR MISRA




e —

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

AND HON'BLE NIKHIL CH

CAUSE LIST OF B BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
OUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

sri| Appeal Number A‘s;zr::. Assessee Name Remarks
I
21 |TTA 731/LKW/2026| 2020-21 (D] MOHAMMAD SALEEM
[———
22 [TTA 732/LKW/2026| 2021-22 [D] MOHAMMAD SALEEM e
23 ‘ITA 733/LKW/2026| 2022-23 [D] MOHAMMAD SALEEM
R
24 \ITA 734{LKW/2026\ 2023-24 | [D] MOHAMMAD SALEEM ——
—
25 \ITA 746,’LKW[2D26\ 2020-21 |[D] M/S REHBER FOOD INDUSTRIES PVT. LTD. —
STRIES PRIVATE
26 ITA 761!LKWi2026‘ 20202021 l [A] REHBER FOOD INDU I

LIMITED

"

ss%gistraf

I

01-Oct-2026



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 07-OCTOBER-2026 WEDNESDAY

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTER
Assmt.

Year Assessee I

TrTAl4a2|kn[2020[ 2017-18 (DY W/S RC. JEWELLERS

Appeal Number

PART HEARD MATTERE//,,/]___#_/’T
Remarks

Assmt. Bench
Srl\ Appeal Number \ Year Assessee
[A] M/S RAGHWENDRA RAJENDRA PUBLIC A
\TTA\339\LKW\2025’ 2016-17 \EDUCATION L SOCIETY B
CLARIFICATION MATTERS L
Remarks
Srl\ Appeal Number \:’ssmt. Assessee Bench
ear ==
A
1 \1‘( 159 LKW 2016\ 2011-12 |[A] SMT. NIMMI RAJNI (OLD APPEAL) A;ca)pggl_
L
2 ITAL \LKW 2017\ 2011-12 |[A] SMT. NIMMI RAJANI (OLD APPEAL) A | APPEAL

4lﬂssistaznt Qe%";strar



rf} INCOME TAX APPELLATE
e

TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 08-OCTOBER-2026 (TH RSDAY
BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX MEETING ID - 26420785626 PASSWORD - 12345 |
sri| Appeal Number |Assmt. Year Assessee Name Remarks
b Eefamssasren
1 |ITA 230/LKW/2023 2005-06 | [A] CHANDRA BROTHERS
I
2 |ITA 425/LKW/2024 2015-16 [A] MAHIPAL SINGH RAGHAV
[ B
3 |ITA 426/LKW/2024 2015-16 [A] MOHIT SINGH RAGHAV P
4 |ITA 436/LKW/2024 2015-16 [D] MOHIT SINGH RAGHAV | E——
3 [AJUP ELECTRONICS CORPORATION
5 |ITA 825/LKW/2025 2011-12 LIMITED I
) [AJUP ELECTRONICS CORPORATION
6 |ITA 826/LKW/2025 2012-13 LIMITED I
) [AJUP ELECTRONICS CORPORATION
7 |ITA 827/LKW/2025 2013-14 LIMITED__’__’/,/’_____'———-
8 |ITA 894/LKW/2026 2018-19 [A] SAINT MARYS EDUCATIONAL SOCIETY I
9 |ITA 896/LKW/2026 2016-17 [A] SUDHIR S HALWASIYA
10 |TTA 897/LKW/2026 2016-17 [A] SUDHIR S HALWASIYA
11 |ITA 898/ LKW/2026 2024-2025 | [Al SATVIK SINGH
12 |TTA 899/LKW/2026 2015-16 [A] MIRAJ AHMAD
R I
13 |ITA 900/LKW/2026| 2017-18 [A] SUDESH BALUJA
o s
14 [ITA 908/LKW/2026 2018-19 [D] PRAVEEN KUMAR AWASTHI
15 |ITA 909/LKW/2026 2018-19 [D] BARKHA AWASTHI
16 |ITA 911/LKW/2026 2017-18 [A] MANOJ KUMAR RASTOGI
17 |ITA 912/LKW/2026 2019-20 [A] UTTAR PRADESH TECHNICAL UNIVERSITY
18 |ITA 913}‘LKW/2026 2017-18 [A] SHARIQ ANWAR
19 |ITA 919/LKW/2026 2015-16 [A] MUJAHID AKBAR
20 |ITA 920/LKW/2026 NA [A] SRI RAM HARSHAN SEWA SANSTHAN




R e

CAUSE LIST OF A BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Appeal Number |Assmt. Year

Assessee Name

Remarks

ITA 921/LKW/2026| 2021-22

[A] URMILA PANDEY THROU LEGAL HEIR SRI

BAGWANT PANDEY

22 |ITA 922/LKW/2026( 2017-18

[A] KAMINI SINGH

23

‘TI'A 923/LKW/2026| 2013-14 [A] MANISH MAHESHWARI

Q’Assr:s;an t)Re' gistra

01-0Oct-202



SOMETAXAPPELLATE TRIBUNAL LuckNow |
CAUSE LIST OF SMC BENCH FOR Q&M—wﬂ
BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
IN COURT ROOM 2
WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Srl| Appeal Number |Assmt. Year | Assessee Name Remarks

1| SA5/LKW/2026 2017-18 | [A] CRAIG XAVIER BUTTERFIELD J

2 | ITA 254/LKW/2026 | 2017-18 |[A] CRAIG XAVIER BUTTERFIELD J

3| SAG6/LKW/2026 2017-18 | [A] NATASHA BUTTERFIELD J

4 | ITA255/LKW/2026 | 2017-18 |[A] NATASHA BUTTERFIELD j

5 | ITA 39/LKW/2025 2017-18 | [A] SARNATH FINANCE LTD. J

6 | ITA 40/LKW/2025 2017-18 | [A] SARNATH FINANCE LTD. J

7 | ITA 194/LKW/2025 | 2010-11 | [A] RAJEEV SINGH ﬂ

8 | ITA482/LKW/2025 | 2018-19 |[A] CHANDAN SEWING MACHINE REPARIS

9 | ITA898/LKW/2025 | 2024-25 |[A] ANKIT AGARWAL L

10| ITA 192/LKW/2026 | 2016-17 |[A} SANJAL KARN \

11| TTA 281/LKW/2026 | 2020-21 | [A] ABHIYANKER JAISWAL \

12| TTA 398/LKW/2026 | 2020-21 | [A]AKHIL JAI SINGH \ j

13| TTA 586/LKW/2026 | 2020-21 |[A] DINESH KUMAR \

14| ITA 589/LKW/2026 | 2017-18 |[A]ARUN KUMAR VISHWAKARMA \

15| ITA594/LKW/2026 | 2014-15 |[A]G. W.LAWRIE& CoO. \ J

16| ITA 595/LKW/2026 | 2015-16 |[A]G. W. LAWRIE & CO. \ J
17| ITA 596/LKW/2026 | 2014-15 |[A] INDRAPAL \ \
o penpemmm— el (1 Tl |
19| ITA 604/LKW/2026 | 2019-20 | [A] MANISH JAI DAYAL \ J
20| ITA637/LKW/2026 | 2023-24 |[A] CHARANPREET SINGH BAGGA \ J
21| ITA 644/LKW/2026 | 2012-13 |[D] SHANKER STEEL INDUSTRIES \ }




) 4

/’/—_
CAUSE LIST OF SMC BENCH FOR 08-0

CTOBER-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Appeal Number ‘Msmt’. Year Assessee Name Remarks

CO 14/LKW/2026 \ 2012-13 | [A] SHANKER STEEL INDUSTRIES

ITA 674/LKW/2026 Jj024-2025 [A] SHOBHIT AGARWAL

ITA 691/LKW/2026 2015-16

[TA 692/LKW/2026 | 2018-2019 |[A] KRISHNAWATI _
[TA 707/LKW/2026 m [A] NEERAJ KUMAR GUPTA _
[TA 725/LKW/2026 m [A] SANJAY GOEL _

A BAGAT A B EDUCATION AND RURAL _
ITA 744/LKW/2026 UPLIFTMENT SOCIETY I _

[A] HEERA LAL

ITA 933/LKW/2026 m [A] AKHTAR MADAR KHAN
ITA 936/LKW/2026 m [A] SUPRIYA SAXENA
E ITA 937/LKW/2026 m [A] MONISHA BUDHRAJA

ITA 938/LKW/2026 m [A] MONISHA BUDHRAJA
E ITA 939;’LKW!2026 m [A] NEELIMA SRIVASTAVA

&"Ass:;stant Registra

01-0ct-2026
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//ECOME TAX APPELLATE TRIBUNAL, LUCKNOW

L——

CAUSE LIST OF B BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

AND HON'BLE NIKHIL CHOUDHARY, ACCO

WEBEX MEETING ID - 26420785626

IN COURT ROOM 2

Assessee Name

[D] AJAY KUMAR GARG

[D] AJAY KUMAR GARG

Appeal Number Assmt. Year
IT(SS)A 473/LKW/2024 2014-15
IT(SS)A 475/LKW/2024 2013-14

3 | IT(SS)A 477/LKW/2024 2016-17
4 | IT(SS)A 476/LKW/2024 2015-16

5 ITA 479/LKW/2024
6 ITA 480/LKW/2024
7 ITA 481/LKW/2024
8 ITA 482/LKW/2024
9 ITA 483/LKW/2024

10|  TTA 484/LKW/2024

12| ITA 495/LKW/2024

17| TTA 506/LKW/2024
18| ITA 507/LKW/2024

19| ITA 508/LKW/2024

11| IT(SSA 500/LKW/2024
R T PR~

i et
13| TTA 496/LKW/2024
o meet
14| TT(SS)A 503/LKW/2024
i i s
15|  TTA 504/LKW/2024
Dl vt =

16|  TTA 505/LKW/2024
I

_________________—______—___

,______.__————————'-‘—-—-—-—-—"__

— ]

2013-14

2014-15

[D] AJAY KU MAR GARG
(D] AJAY KUMAR GARG
[A] AJAY KUMAR GARG

[A] AJAY KUMAR GARG

2015-16
2016-17
2018-19

2019-20

| ]

2019-20

2014-15

| e

2015-16

]

2014-15

I

2014-15

e —— ]

2015-16

]

2016-17

2017-18

|

[A] AJAY KUMAR GARG
[A] AJAY KUMAR GARG
[A] AJAY KUMAR GARG
[A] AJAY KUMAR GARG
[D] AJAY KUMAR GARG
[A] JYOTI AGARWAL

[A] JYOTI AGARWAL

[D] CRYSTAL INFRADEVELOPERS
PRIVATE LIMITED
[A] CRYSTAL INFRADEVELOPERS
PRIVATE LIMITED
[A] CRYSTAL INFRADEVELOPERS
PRIVATE LIMITED

UNTANT MEMBER

PASSWORD - 12345

Remarks

P =
[A] CRYSTAL INFRADEVELOPERS
PRIVATE LIMITED

PRIVAIE -7 -
[A] CRYSTAL INFRADEVELOPERS

PRIVATE LIMITED

2018-19

[A] CRYSTAL INFRADEVELOPES
PRIVATE LIMITED




v

[ CAUSE LIST OF B BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID - 26420785626 PASSWORD - 12345
Assessee Name Remarks

e [A] CRYSTAL INFRADEVELOPERS
ITA 509/LKW/2024 \ 2019-20 lPRWATE LIMITED

Appeal Number ‘Assmt. Year

ITA 703/LKW/2025 l 2021-22 \[A] M/S R.C. PANEL

01-0Oct-

Qr Ass:s;ant Fegf;g' g




NCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

PART HEARD MATTERS

o
Vear Assessee M

1 |TA]774]LKW][2025] 2017-18 |[A] EMA INDIA LIMITED

Appeal Number

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEME%ER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMB

PART HEARD MATTERS

Assmt.
Srl\ Appeal Number \ Year

1 [sal 1 [Lkw2024| 2018-19 [[A] M/S U.P AWAS EVAM VIKAS PARISHAD

2 |sal13 cw(2024] 2021-22 |[A1M/S P AWAS EVAM VIKAS PARISHAD
E [rra | 158{LKw| 2023 2018-19 [[A] M/S UP AWAS EVAM VIKAS PARISHAD
[ 4 [rrAl323\Lleznz4l 2021-22 I[A] M/S U.P.AWAS EVAM VIKAS PARISHAD —
5 |ITA|359 |Lkw]2025| 2021-22 [[A] SWARADHYA EALTHCARE PRIVATE LIM

6 |ITA[373Lkw]|2026 >015-16 |[A] SHRI PANKAJ MISHRA

Assessee

&’Bssngant Registrar



